FORMB
PUBLIC ANNOUNCEMENT
(Regulatlon 12 of the Insolvency and Bankruptcy
Board of India (quuidatlon prr)(‘F!C:Q) Requlations, 2016)
R THE ATTENTION OF THE STAKFHOI DERS OF

O
U\M INDUSTRIES PRIVATE LIMITED
\\\\\\\\:\:\\\\\\\\\\\:\\:\\\\\\(\&\\k\\\ \\\- \\ N Bﬁ&&s

1 Name of comorate rdebtor v M/s. BP FERRIUM INDUSTRIES PRIVATE ! iMP’FD

2, Dare of moorpomtron of corporate deptor ?8/03/2000

3 Authont\ - under which corporate deblor is | Register of Compames (ROC) Hyderabad

.noorporated Iregistered -
2~ Corporate dentty number imited iabity [ U519097G2000P TC034057 |

identity number of corporate debtor

5 Address of the registered office and principal | Plot No.247, 3rd Floor, Dwarakapuri Colony
Panjagutta Hyderabad Hyderabad TG 500082 IN

‘office (i any) of corporate debtor
6. Date of closure of insolvency resolution process | 21-07-2022
7./ Liquidation commencement date 21407-2022
' of corporate debtor (However order Copy made available on 27-07-2022

8; Name and registration number of the Mummneni Vazra Laxmi
| insolvency professional acting as liquidator IBBI/IPA-001/IP-P00919/2017-2018/11526

9./ Address and e-mail of the liquidator, Flat No.G-2, ENCEE Residency. Nagarjuna Nagar
Colony, Yellarreddyguda, Hyderabad 500073

as registered with the Board
Email id: emailtolak@gmail.com
10 Address and e-mail to be used for Flat No.107, V.V.Vintage Residency, Somajiguda,
corespondence with the liquidator Hyderabad-500082

Email id: emailtolak@gmail.com

11| Last date for submission of claims 29-08-2022

Notice is hereby given that the National Company Law Tribunal Hyderabad has ordered the
commencement of liquidation of the M/s. BP FERRIUM INDUSTRIES PRIVATE LIMITED om
21-07-2022 (However, order made available on 27-07- -2022).
I:et :tsa:s r:f:lg]ers 2{ M/s. Bl:h FERRfIUM INDUSTRIES PRIVATE LIMITED are here by called up‘
eir claims with proof on or before 29-08-2022,
glhentmned bty to the Liquidator at the address
efinancial creditors shall submit their claims with
proof by electronic means onl
gﬂ others may submit the claims with proof in person, by post or by electron):c means.
ggglzsg%r; 02f (;;l;e or misleading praof of claims shall attract penalties.
Place :Hyderabad ) \ Mummaneni Vafirgu{;(ja:gri
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